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IN THE HIGH COURT OF BOMBAY AT GOA
LD-VC-CRI-73-2020
Ryan Fernandes. ce..  Appellant.
Versus
The State and ors. .e.... Respondents.

Mr. T. George John, Advocate for the Appellant.

Coram : M.S. Sonak, ].
Date : 11" November, 2020.
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Digitally signed by
SANTOSH SANTOSH S MHAMAL
Date: 2020.11.11
S MHAMAL 10:46:48 +01'00'



		2020-11-11T10:46:48+0100
	SANTOSH S MHAMAL




